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Heard Ld. Counsels appearing for both the sides. 

Mr. D.R.Pattnaik, Ld. Counsel for the applicant, has filed a 
memo for withdrawal of this O.A. as the prayer made in the 
O.A. has become infructuous. Accordingly, the O.A. is 
allowed to be withdrawn and is, accordingly, disposed of. 

Q,R~AESH CFIANDRA MISRA) 
MEMBER (A) 

0 

rk 

0 


